B

‘ INCOME TAX APPELLATE TRIBUNAL, VARANASI

r REVISED CAUSE LIST OF SMC BENCH FOR 11-JUNE-2026 (THUREQAY),

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

HYBRID HEARING FROM ITAT LUCKNOW CISCO WEBEX 1D 26420785626 PW 12345

Assmt. |
Year

srl | Appeal Number Assessee Name Remarks

i—i ITA 221/VNS/2024 2017-2018 | [A] VINAY KUMAR SINGH
X :

ITA 223/VNS/2024 2013-2014 | [A] RUSTAM SHAHI

3 | ITA 224/VNS/2024 2014-2015 | [A] GORAKHPUR AUTO SERVICE

4 |TTA 225/VNS/2024 2017-2018 | [A] MICROVITA GROUP

5 |ITA 226/VNS/2024 2012-2013 | [A] VIJAY KUMAR GUPTA

6 |ITA 230/VNS/2024 2011-12 | [A]1RAJ KUMAR SINGH

7 | ITA 200/VNS/2024 2010-2011 | [A] RAMKRIT SINGH
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nt Registrar
10-Jun-2026)




